
FACTUAL AND ACTION TAKEN REPORT

OF JOINT COMMITTEE
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PRABHAT MOHAN PANDAY

VS

State Of MP and Ors

Date of lnspection- 24,0G.2021

COMMITTEE MEMBERS

1. The District Collector, panna through its representative
Mining Officer

2. Regional Officer, Sagar MppCB
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Consent Order

CTO/CCA-Fresh vaHd
31-1O"2O21

Regional Oflice, M.P. Pollution Control Board -
Pt. Deen Dayal Nagar, Ilousing Board Colony

Makronia,SAGAR
SAGAR

Tele : 07582- 263774

RED.SMALL CONSENT ITO: H PCBID:135790

NO: /MPPCB/SGR
Outrvard No : I 7752,20 I 12 I 2020

To,

Consent No:AW-83297

ShrL Rasmeet Singh Malhotra {ccupier
Beera Sand Mine Ouarrv Lease.

Khasra no ll4ll4 Area 1.05 Hectare, Village- Beera
Tah Ajaygarh Dist: Panna, (MP)

Subject: Grant of Consent to operate under section 25 of the Water (Prevention & Contol of Pollution) Ac\1974 under section 2l
of the Air (Prevention & Confrol of Pollution) Act,l98l

Ref: Environmental Clearance from SETAA - 3838 Dr l9ll02020
Your Consent to Operate Application Receipt No. 1043419 Dt.l2ll2D020

With reference to your above application for consent to operate has bee,n considered under the aforesaid Acts and existing rules therein.

TheM.P.PollutionConholBoardhasagreedio$antconsenttoestablishvalid upto3lll0202l,zubjecttothefulfillmentofthe
terms & conditions, enclosed with &is letter and-

SUBJETCT T0 TIID FOIJ.OWING AONDITIONS :-

a. Location: Khasranol l4ll4, Area 1.05 Hectare, Village- Beera.Tehsil-Ajaygart District-Panna M.P) I

b. The Area of Mine: 1.05 Ha

c. Product & Production Capacity:

MINING OF SAND -quarry lease 15700 M3
(Fifteen thousand seven hundred

Cubic Meter per year)

Note;- For anv change in above industry shall obtain fi'esh consenl.from lhe board.

The Validity of rhe Consent is up to 3111012021_and has to be renewed before expiry of consent validity. Online application
through XGN with annual license fees in tlris regard shall be submitted to this oflice 4 months before expiry of the

consent/Authorization. Board reserves the right to amend/cancel / revoke the above condition in part or rvhole as and when required.

Enclosures:-
* Couditions under Water Act
* Conditions under Air Act

* General conditions

e-signed On20/121202A23:32156 SHANTI PRAKASH JHA
(Organic Authentication on AADHAR from UIDAI Server) Regional Officer

Product Otv / year
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Consent Order Regional Olfice, M.P. Pollution Control Board -
Pt. Deen Dayal Nagar, Housing Board Colony

Makronia, SAGAR
SACAII

Tele : 07582- 263774

RED.SMALL CCA/CTO-Fresh valld
30-1 1-2021 COI{SENT UO: ffi PCB ID: 135a51

NO: /MPPCB/SGR
Outrvard No: I 7750,20 I 1212020

To,

Consent No:,{\4/-83295

Shri. Rasmeet Singh Malhotra -Occupier
Bhanpur Sand Mine Quarry Lease,

Vill- Bhanpur Khasra no 161 Area 1.0 Hectare,
Tah Ajaygarh Dist: Panna, (MP)

Subject: Grant of Consent to Establish under section 25 of the Water (Prevention & Control of Pollution) Act,l 974 under sectiott 2 I

of the Air (Prevention & Control of Pollution) Act,l98l
Ref: Environmental Clearance from SEIAA - 3892 Dt l9ll02020

Your Consent to Operate Application Receipt No. 1043940 Dt.l2ll2D020

With reference to your above application for consent to operate has been considered under the aforesaid Acts and existing rules therein.

TheM.P.PollutionContolBoardhasagreedto$antconsenttoOperatevalid upto30nl/202l,subjecttothefrrlfillmentofthe
terms & conditions, enclosed with this letter and-

SIIBJECI N THE FOIJI)WING OONDTTIONS :-

a. Location: Village BHANPUR Khasra no l6l Area 1.0 Hectare, ,Tehsil-Ajaygarh District-Panna (M.P) lat 25.96 Long
80.1657

b. The Area of Mine: 1.0 Ha

c. Product & Production Capacity:

M3
Cubic Meter per
r)

Notc:- For qnv change in ubove ineluslry shull obtuin.fresh consent.fiont the hourd.

Thc Validiry of the CCA is up to 3011112021_. Online application through XGN with annual license fees in this regard shall be

subrnitted to this office 6 months before expiry of the consent/Authorization. Board reseryes the right to amend/cancel / revoke the

above condition in part or whole as and rvhen required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act

* Geueral conditions

e-Signed On 201 1212020 2l :01 :01 SHANTI PRAKASH JHA

12000
(fwelve thousand

MINING OF SANDluarry lease

..it ore valitl atd doa not reEdre physicdl signdlure|, irc cqtifcate @t bc wlidated onlhefrmt Lgn.mP-nicin L\irtg "TPAY" Numbt Page: I / 6

Product Qty/ year

ffi
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Consent Order Regional Oflice, M.P. Pollution Control Board -
Pt. Deen Dayal Nagar, Housing Board Colony

Makronia, SAGAR
SAGAR

Tele : 07582- 263774

RED.SMAI,L CTO/CCA-Frcsh valld
3t-lo-2021 CONSEI|T NO: ffi PCB ID: 135807

NO: /MPPCB/SGR
0utrvard No: I 7753.21 I 1212020

To,

Consent No:Ar#-{t3298

Shri. Rasmeet Sineh Malhotra {ccupier
Chand ora Sand Mine Ouarrv Lease

Vill Chandora Khasra no 102 etc Area 1.0 Hectare,
Tah Ajaygarh Dist: Panna, (MP)

Subject: Grant of Consent to operate under section 25 of the Water (Prevurtion & Contol of Pollution) Ac\1974 under section 2l
ofthe Air(Prevention & Contol ofPollution) Act,l98l

Ref: Environmental Clearance from SEIAA - 3748DL 161102020
Your Consent to Operate Application Receipt No. 1043420Dt.12/12D020

With refere,nce to your above application for consent to operate has been considered under the aforesaid Acts and existing rules therein.
TheM.P.PollutionControlBoardhasagreedtograntconsenttoestablishvalid upto3lll0l202l,subjecttothefulfillmentofthe
tenns & conditions, enclosed with this letter and-

SUBJDCT ?tO THE FOLIDWING CONDITIONS t
a. Location: Khasrano 102,103,104,325,326, Area 1.0 Hectare. Villag+ CHANDORA,TehsiI-Ajaygarh District-Panna (M.P) I

I-ar 25.0'1 66 Iong 80.3269

b. The Area of Mine:

c. Product & Production Capacity:

MINING OF SAND -quarry lease 12000 M3
( Twelve thousand Cubic Meterper

Year)

Note:- For anv change in above industry shall obtain.fi'esh conse.nt f)'om the board.

The Validity of the Consent is up to 3111012021_and has to be renewed betbre expiry of consent validity. Online application
through XGN with annual license fees in this regard shall be submitted to this office 4 months before expiry of the
consent/Authorization. Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when requircd.

Enclosures:-
x Conditions under Water Act
* Conditions under Air Act

* General conditions

e-Signed On 2l I 1212020 07 :29 :54 SHANTI PRAKASH JHA
(Oroanic Authenfienfion an AAT)TIAR from IIIDAI Servcr) Resional Officer

1.0 Ha

Product Otv / vear

d*wsl#*Wql
,edsffi w
ftflae *,rflLaI
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RED.SMALL

Consent Order

CTO/CCA-Fresh valld
3(}.11-2()21

CONSENT l{O: **

Regional Office, M.P. Pollution Control Board -

Pt. Deen Dayal Nagar, Housing Board Colonl''
Makronia, SAGAR

SAGAR
Tele : 07582- 263774

PCB ID: 1358fi)

Nor /MPPCB/SGR
Outward No: I 7?51,20 I l2I2024 Consent No:AW-83296

To.' The Occupier

Shri. Rasmeet Singh Malhotra
Jigni Sand Mine Ouarrv Lease.

Vill Jigni Khasra no160Area 1.00 Hectare, Teh-Ajaygarh
tah Ajaygarh Dist : Panna, (MP)

Subject: Grant of Consent to Operate under section 25 of the Water (Preventiou & Conkol of Pollution) Act,l 974 under section 2l

of the Air (Prevention & Control of Pollution) Act, I 98 I

Ref: Environmental Clearance from SEIAA- 3760 Dr 161102020

Your Consent to Operate Application Receipt No. 1043942 Dt.1211212020

With reference to yo1y zrbove application for consent to operate has been considered under the aforesaid Acts and existittg rules therein.

The M. p. pollution Control Board has agreed to grant consent toOperate up to 3011112021, subject to the fulfillment of the terms &

conditions, enclosed with this letter and-

SUBJECT T0 THE FTOLLOWING CONDITIONS :'

a. Location: Khasra nol60, Area I .00 Hectare, Village- Jigni ,Tehsil-Ajaygarh Diskict-Panna (M.P) Lat25 -0678 \ong80.3222

b. The Area of Mine: 1.0 Ha

c. Product & Production Capacify:

MININGOFSAND 12000 M3
(Twelve thousand

Cubic Maer)

Note:- For any change in ubove industm- shall obktin.{rcsh cotrsetrt./ittm lhe board.

The Validity of the this Cnosent is up to 3011112021_and has ro be renewed before expiry of consent validity. Online application

through XGN with consent to operate fees in this regard shall be submitted to this oflice 3 rnonths betbre the expiry of this

.ors"nt. Board reserves the righi to amend/cancel / revoke the above conditiorr in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act

* General conditions

e.Signed On 20 11212020 22:32:58 SHANTI PRAKASH JHA

,attddoesnotreqttirephysicalsignatures'rhecttifcateutbevo!idatetlonlinefrmxgn.mp.nicinwing,,TPAl;"Numbt. Page: I / 6

Product Qty / year
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Regional Office M.P. Pollution Control Board-
PL Deen Dayal Nagar, Housing Board Colony

Makronia, SAGAR
SACAR

Tele : 07582- 263774

CoNSEIIT NO: H PCB ID: 135811RED.SMALL CCA-Fresh valtd 31-10-2O21

NO: /MPPCB/SGR
Outrvard No: I 7663,30 I 1l 12020

To,

Consent No:CTE-82575

Shri. Rasmeet Singh Malhotra -Occupier
Ramnai Sand Mine Quarry Lease,

Yill Ramnai Khasra no193J98218219 Area 2.760
Tah Ajaygarh Dist: Panna, (MP)

Subject: Grant ofConsent to Operate under section 25 of the Water (Prevention & Contol of Pollution) AcLl974 under section 2l
of the Air @revention & Connol ofPollution) Act,l981

Ref: Environmental Clearance from SEIAA - 4156 Dt. 23110D020
Yotr Consent to Operate Application Receipt No. l02l292Dt.29lllD020

With reference to your above application for consent to operate has been considered under the aforesaid Acts and existing rules therein.

The M. P. Pollution Control Board has agreed to $ant consent up tD 3lll0l202l, subject to the fulfillment of the terms & conditions,

enclosed with this letter and-

STIB.IDCT ?flO,TIIE K)LTDWING CONDITIONS :-

a. Locstion: Khasra nol93 ,198,218219 , Arle2.76 0 Hectare, Village- Ramnai,Tehsil-Ajaygarh Dishict-Pama (M.P)

l-ar 25.1210 Inng 80.3680

b. The Area of Mine: 2.760 Ha

c. Product & Production Capacity:

MINING OF SAND- quarrylease 30919 M3
(Thirty thousand nine hundred
nineteen Cubic Meter per year)

iVote.:- For cmy changie in above industty'shall obtah fresh consentfrorn the boqrd.

The Validity of the consent is up to 3lll0l202l *and has to be renewed before expiry of consent validity. Online application

through XGN with annual license fees in this regard shall be submitted to this offrce 6 months before expiry of the

consent/Authorization. Board reserves the right to amend./cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act

* General conditions

e-Signed On 301 11 12020 1 2:55:08 SHANTI PRAKASH JHA

..it are yalitl and doa not require physical signalures, the catilcate @t be volidated online-frm xgn.rnP.nicin uting "TPAt" Nunbr. Page: I / 6

Consent Order

Product Otv / vear
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Consent Order Regional office, I\'I.P. Pollution Control Board -
Pt. Deen Dayal Nagar, Housing Board Clny

Makronia, SACAR
SAGAR

TeIe: 07582- 263774

RED.SMALL CCA-Renesd- valid 15-03-
2022 COI{SENT IIO: # PCB ID: 123433

o 
" sa $ il9il8ffft Sq5ostz 

ozo Con sent No :A\1'-750-14

To.
The Occupier,

M/s. Rasmeet sinsh ll{alhotra sand Mine Jiqani.

KHASRA NO OI, VILLAGE JIGNI,
City : JIGANI, Tah Ajaygarh
Dist: Panna, (MP

Sutlject: Grant of Corrsent to Operate under section 25 of the Water (Prevention & Control of Pollution) Act, I 974 under section 2 I

of the Air (Preventiorr & Control of Pollutiorr) Act.l981

Ref: Your Consent to Operate Application Receipt No. 1000465 Dt. 1510312020 and last cornmunication received on

Dt.09/03/2020

With reference to your above application for consent to operate and change of ownership as per new mining plan has been considered
rnder the aforesaid Acts and existing rules therein. The M. P. Pollution Control Board has agreed to grant consent up to 15-03-2022,
subject to the fulfillment of the terms & conditions, enclosed rvith this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-

a. Location: KHASRA NO 01. VILLAGE JIGANI , area of rnine3.0756 ha Tah Ajaygarh, Distt Panna

b. Lease Area of mine 3.0756 Hectares

c. Product & Production Capacity:

Mining of Sand 8304r MT3
lBighty tree thousand

forty oue cubic
meters)

Notc:- For anlt chonge in above industry shall obtoinfreslt consentfrom the boarcl.

The Validity of the consent is up to 15-03-2022 and has to be renewed before expiry of consent validity. Online application through
XGN with annual license fees in this regard shall be submitted to this of6ce 6 months before expiry of the consent/Authorization.
Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act

* General conditions

CONDITIONS PERTAJNING TIO WATER TPREVENTION & CONTROL OF POI.LUTION ACT 7974 :.
l. The daily quantrty of trade effluent at out fall of the unit shall not exceed 0.000 Kl/day, and the daily quantity of sewage
at out fall of the unit shall not exceed 2.000 Kl/day
2. T rade Effl uent Treatment: -
The applicant shall provide comprehensive effluent treatnent system as per tle proposal submitted to the Board and

maintain the same properly to achieve following standards-

Between 5.5 - 9.0

Not exceed 100 mfll.

Not exceed 30 mg/I.

Not exceed 250 mgll.

l0 mg/l.
JHA

1-o_rg3n19-{gtt-bql$qA_qrene&$d$6ild&fnuu?dd$d*Effrygls notified under EP Act 1e86 shall be applicable.
TPAV # 34D86Y4C7E

Regional Officer

3. Sewage Treatment :- The applicant shall provide comprehensive sewage treatment system as per the proposal submitted
to the Board and maintain the same properly to achieve following standards-

10



Consent Order M.P. Pollution Control Board - Sagar
Pt. Deen Dayal Nagar, Housing Board Clny

SAGAR
SAGAR

Tele: 07582- 263774

PCB ID: 117390

Outn'ard No:-l 8161,07 I03I2t2l Consent No:AW-85933

To.' The Occupier,

M/s. Rasmeet sinsh Malhotra sand mine - Ramnai.

Khasra No. 0l Area - 2.00 Hact., Vill- Ramnai, Tehsil- Ajaygarh, Distt- Panna (M.P.),
Latitude :25.0723 Longitude : 80.2102

Subject: Grant of Consent to Operate under section 25 of the Wator (Prevention & Control of Pollution) Act,l974 under section 2l
of the Air (Prevention & Control of Pollution) Act,l98 I

Ref: Your Consent to Operate Application Receipt No. 1068394 Dt.0510312021

With reference to your above application for consent to opemte has been considered under the aforesaid Acts and existing rules therein.
The M. P. Pollution Control Board has agreed to grant consent up to _15/03/2022_, subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

SWJECT TO THE FOI,LOWING CONDITIONS :-

a. Location: Khasra No. 0l Area - 2.00 Hact., Vill- Ramnai, Tehsil- A,jaygarh, Distt- Panna (M.P.

b. The capital investment in lakhs: Rs. 3.5

c. Product & Production Capacity:

50000.cum
Fifty thousand only

Note:- lTor an.v c:hange in abot,e industry, 5fuall obtuin /ieslt conscnt.fiom the hourd.

The Validity of the consent is up to _15 0312021 and has to be renewed before expiry of consent validity. Online application
tluough XGN with annual license fees in this regard shall be submitted to this off,rce 6 months before expiry of the
consont/Authorization. Board reserves the right to amenrVcancel i revoke the above condition in part or whole as and when recluired.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act

* General conditions

Ssa.sag6Brrqr.ug{ Signature [llvgrified
*pq$s# 8rs* 

Bfg"", 
sisne{pf :V' S' Rai ,

r4paqri-r.*r*ul* Date:07/03/zMt oz:ot:og plrrt
(Organic Authentication on AADHAR from UIDAI Server)
TPAV#4T94BAV5KB

*

VIRENDRA SAHAI RAI
Regional Officer

[_"rr-""*, I lcce-ncnerar-rsloglzozzl I "or."rnr*o,* |

Sand Mining
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M.P. Pollution Control Board - Sagar
Pt. Deen Dayal Nagar, Housing Board Clny

SACAR
SAGAR

Tele: 07582- 263714

PCB ID: 123513

Oufw'ard No : I 81 6-1,07 I 03 I 2021 Consent No:.,\W-85920

To.
The Occupier,

Rasmeet sinsh Malhotra (sand mine Katrrra)
01, village Katarra Tehsil Aieygarh Distt Panna,
Latitude z 25.0739 Longitude z 80.2647

Subject: Grant of Consent to Operate under section 25 of the Water @revention & Control of Pollution) Act,l974 under section 2l
of the Air (Prevention & Control of Pollution) Act,I 981

Your Consent to Operate Application Receipt No. 1068392 Dt.05lA3/2021

With reference to your above application for consent to operate has been considered under the aforesaid Acts and existing rules therein.
The M. P. Pollution Control Board has agreed to grant consent up to _15/03/2022--__-__-- ,, subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

STIB,TECT TO TEE FOIJ.OWING CONDITIONS :.

a. Location: 01, village Katarra Tehsil Ajaygarh Distt Panna ,

b. The capital investment in lakhs: 2.69 ha

c. Product & Production Capacity:

Mining of sand 363 I 5.cum
(Thirfy six thousand three hundred filteen

cubig qelers)

Notc:- [;'or om, change in ahove industry shall obtain /i"esh cor*ent.{rctm the ltoard.

The Validity of the consent is up to _1510312022_ and has to be renewed before expiry of consent validity. Online application
tluough XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the
conscnVAuthorization. Board reserves the right to amend/cancel / revoke the above condition in parl or whole as and when requircd.

Enclosures:-
* Conditions under Water Act
* Conditions turder Air Act

* General conditions

I cca-neaesar-rsloglzozz 
I

Ref:

Signature [[Vgrified
Digitally Signedlf :V. S. Rai ,

S.E J
Date: 07/03/2M1 02:09:44 PM

UIDAI Server)
VIRENDRA SAHAI RAI

Regional 0fficer(Organic Authentication on AADHAR from
TPAV # 449LF6X6OL

Consent Order

Product Oty / vear
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RED-MEDIUM

Consent Order

CCA-Reneural COI{SEUT ![O: ffi

O1tu ard No: I 02291,16 10312021
' The Occupier,

IWs. Rasmeet Sineh Malhotra sand mine Mohana.(6.74 hac.).

t463, GP- Mohana Tehsil - Ajaygarh, City : Amarchi'
Distt Panna (M.P.)"
, Latitude z ?A.5549 Longitude : E0.O745

Subject: Grant of Renewal of Consent under section 25 of the Water (Prevention & Control of Pollution) Act'1974 under

section 21 of the Air (Prevention & Control of Pollution) Act,1981

Ref: Your Renewal of Consent Application Receipt No. 1068396 Dt. 0410312021

With reference to your above application for Renewal of Consent has been considered under the aforesaid Acts and existing rules

therein. The M. P. Pollution Control Board has agreed to grant consent up to 31/03/2022, subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

SUBJECT TO THE FOLI,OWING CONDITIONS :.

a. Location: Lat.& l,ong. (A) 24'55' 49.24"N,80"07'45.92'E ( B ) 24"55' 49.33"N, 80o07' 54.23"8 (C) 24"55' 49.65"N'

80"08,03.85"8 (D) 24.55'49.75"N,80.08' 11.93"E (E) 24"55',49.48',N,80'08' l4.l3"E (F) 24'55'53.19"N,
80"08' 14.65',E (G) 24"55' 53.4g',N, 80"O8', 12.42" E (H) 24'55' 53.48"N, 80"08' I1.81"E (D 24'55' 54.11"N,

80"08' 01.05"8 (J)24"55'55.26"N, 80'07' 51.53"E (K) 24'55' 55.97"N, 80'07' 46.04"8 Kh. No. 1463, Vill.
Mohana, Tehsil - Ajaygarh, Distt. Panna (M.P')

b. Mining Lease area:

c. Product & Production Capacity:

!6${..*'-"
i Mi1qssgls_a"L - I - !F405,4.00 C-ubic Mgltcl-Per Year

Note:- 1) Mine Marwgement shall enswe llut thc mine slwll operate with valid mining lease and vaM Enironmental Clcarance.

2) For any change in obove mining leane areo, production capacity, PP shall obUin fresh consent from the Board,

3) Mine management shtll ensure the complbnce of oriler passed by Hon'ble NGT in OA 10/2020 (CZ) on dated

01/M2O2A, NcT OA 17t2019 (CZ)on daeil 26/112019 and in OA i602015 (PB) petuining to sustoinable sand
Mining.

4) Mke management shall compliotl with thc Enforcement & Monitoring Guidelines for Sad Mining issued by

MoEF&CC on lanuary 2020

The Validity of the consent is up to 3llO3DO22 and has to be renewed before expiry of consent validity. Online application through

XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the consent/Authorization.

Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act
* General conditions

CC to:-
1. District Mining Officer, (Mining Section), Collector office, Panna Dist. Panna (M.P.) for information.
2. M.P. State Miuing Corporation, Arera Hills, Jail Road, Bhopal (M.P.) for necessary action please.

3. Regional officer, Regional offrce, MPPCB, Sagar (M.P.)

M.P. Pollution Contnrl Board
E-5, Arera Cokrn.v

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191. F ax-07 55-24637 42

PICB ID: 117015

Consent No:AW-53187

6.74ha (Open cast
manual)

o-,*N&wg Signature Nc'lVfrified

}tpffi 'm 3",gil?yfiS,iffi""t*"qpqfipio*r*rx Date:16/03/2031 05:37:21 PM

W"ri'nc,p
ACHYUT ANAND MISHIlA

Member Secretary(Organic Authentication on AADHAR from UIDAI Server)
TPAV # 552ILHlOTM

Page: I / 5
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Consent Order M.P. Pollution Control Board
E-5, Arera Colony

Paryavaran Parisar, Bhopal - 16 N{P
Tele : 0755-2466191. Fax-$7 55-24637 42

RED-MEDII,M CCA-Rcncwal

6.00 ha

CONSENT NO: s*

Outward No: 1 02290,16 I 03/2021 Consent No:AW-53186

To.
The Occupier,

lWs. Rasmeet Sineh Malhotra sand mine. Beera (6.0 hac).

Khasra No.01 Rakba- 6.(X) Ilact., Vill- Beera,
Tehsil-Ajaygarh, Distt- Panna M.P.),
Vill, Latitude z 21.033L Longitude : 80.1420

Subject: Grant of Renewal of Consent under section 25 of the Water (Prevention & Control of Pollution) Act,1974 under
section 21 of the Air (Prevention & Control of Pollution) Act,1981

Ref: Your Renewal of Consent Application Receipt No. 1068395 Dt. O4lO3l2OZl

With reference to your above application for Renewal of Consent has been considered under the aforesaid Acts and existing rules
therein. The M. P. Pollution Coutrol Board has agreed to grant consent up to 31/03/2022, subject to the fullillment of the terms &
conditions, enclosed with this letter and-

SIIBJDCT T0 THE FOIIAWING CONDITIONS :-

a. Location: Lat. & Long (A) 24"03' 31.52'N, 80"14'20.52"8 ( B ) 24'0' 43.57"N, 80'14' 36.62"8 (C) 25"0' 46.19"N, 80" 14'

34.3t"8 (D) 25'03', 34.31',N, 80" 14' 17.7 5"8,
Khasra No. 01 Rakba- 6.00 Hact., Vill- Beera, Tehsil-Ajaygarh, Distt- Panna (M.P.)

b. Mining Lease area:

c. Product & Production Capacity:

59220.00 Cubic Meter Per Year
Note:- 1) Mine Managemurt slwll ensure llut the mine shall operate with valid mining lease andvaM Environmental Clcarance.

2) For any clwnge ia above miaing lease area, production capacily, PP shall obtain ltesh consent from the Board.
3) Mine management shall ensure the compliance of order passed by flon'ble NGT in OA 10/2020 (CZ) on doted

01n6n020, NcT OA 17D019 (CZbn daed 26/11/2019 and in OA 360/2015 (PB) peruinins to sustailuble sand
Mining.

4) Milte managentent shall complieil with the Enforcement & Mottitoring Guidelines for Sand Mhing issued by

MoEF&CC on lanuary 2020

The Validity of the consent is up to 3110312022 and has to be renewed before expiry of consent validity. Online application through

XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the consent/Authorization.

Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act
* General conditions

CC to:-
l. District Mining Officer, (Mining Section), Collector office, Panna Dist. Panna (M.P.) for information.

2. M.P. State Mining Corporation, Arera Hills, Jail Road, Bhopal (M.P.) for necessary action please.

3. Regional officer, Regional office, MPPCB, Sagar (M.P.)

Hffi
Signature Nglvgrified
Digitally Signedff: A. A
Mishra, Membef Secretary
Date: 16/03/2031 05:36:46 PM

&$***r
ACHYUT ANAND MISHRA

Member Secretan'(Organic Authentication on AADHAR from UIDAI Server)
TPAV # 5KFFFWV682

Page: I / 5

PCB ID: 117293

ofSand
/ Product Qty /
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2016

DISTRICT SURVEY
REPORT
DISTRICT PANNA M P
AS PER NOTIFICATION NO. S.O. 141(E) NEW DELHI,
THE 15TH JANUARY, 2016 OF MINISTRY OF
ENVIRONMENT, FOREST AND CLIMATE CHANGE.
GOVT. OF INDIA

Directorate of Geology and Mining
Mineral Resources Department, GOVT. OF MADHYA PRADESH

16-Mar-16
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